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PAPERS LAID ON THE TABLE

IROY AND STEEL (CONTRCL) AMENDMENT
ORDER, 1972

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN) : 1 beg to
lay on the Table acopy of the Iron and
Steel (Contiol) Amendment Order, 1972
(Hind: and English versions) published in
Notification Mo. S. 0. 105 (E)in Gazelte
ol India dated the 16th March, 1972, under
sub section (6) of section 3 of the Essen-
tal Commodities Act, 1955. [Placed n
librarv. See No LT-1662/72]

INDIAN EMIGRALION (AMENDMENT) RULES
1972 AND NOTI¥ICATION UNDRR
Passror1s Act, 1967

THE DEPUTY MINISTER IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS (SHRI B, SHANKARANAND):
Sir, on behalf of Shra Surendra Pal Singh,
I beg to lay on the Table~

(1) A copy of the Indian Emigrution
(Amendment) Rules, 1972 (Hindi and
English versions) publishéd in No#ification
No. G. S. R, 66 (B) in Gazette of India
dated Ist February, 1972, under sub-section



